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A f t f w e a l  o »  F rM  moveOMiU or gtoB s 
fo* trninpnrli «ithte t&e S M  fcgr Stales

1732. SH R I C . K . J A F F E R  S H A - 
R IE F :

SH R I IN D R A J IT  G U P T A :

W ill the M in ister o f S H IP P IN G  
A N D  T R A N SP O R T  tee pteased to  
sta te :

(a ) w hether som e S tates h ave rea-
ch ed  an  agreem en t to  provide fo r  
th e free m ovem en t o f goods fo r  tran s-
port on  paym ent o f tax  at a sin gle  
paym en t and w ith ou t th e necessity o f  
obtaining cou n ter-sign atu re w h ile  op - 
eratin g  w ith in  th e Z o n e ; and

(b ) I f  so, th e nam es o f such States 
and. th e details regarding th e agree-
m en ts?

T H E  D E P U T Y  M IN IST E R  IN  T H E  
M IN IS T R Y  O F SH IP P IN G  A N D  
T R A N SP O R T  (SH R I P R A N A B  K U -
M A R  M U K H E R JE E ): (a) Y e s Sir.

(b) Three Zonal A greem ents for  
.good vehicles, viz., South Zone and 
N orth Z one are in operation at present. 
The nam es of the States participating  
in these Zonal Agreem ents are given  
below  : —

South zo n e : A ndhra Pradesh, 
K arnataka, K erala, M aharash-
tra and Tam il Nadu.

W est zo n e : G ujarat, H aryana,
M adhya Pradesh, M aharash-
tra, P unjab, R ajasthan, U ttar  
Pradesh and Union Territory  
of D elhi.

North zo n e : B ihar. H aryana, H i-
m achal Pradesh, Jam m u and 
K ashm ir, P unjab, R ajasthan, 
U ttar Pradesh, W est Bengal 
and U nion T erritories o f 
Chandigarh and D elhi.

The m ain features o f these A gree-
m ent* are as u n d er: —

Dl^tkig unAe* those 
agreem ents eftttft Ottttry good*

from  one point to another on 
specified roads of the partici-
pating States w ithout obtain-
ing counter-signatures and can  
operate on paym ent of tax at 
a single point.

(2) A n  operator is reQuired to pay  
the usual taxes to the “ hom e”  
State (V iz. M otor V ehicles 
T ax and G oods T ax , if any) 
and, in addition, pay a com-
posite tax  o f R s. 5 0 0 /-  to R s. 
7 0 0 /-  per annum  to  each of 
th e other signatory States cho-
sen fo r  operation. A ll the  
taxes w ill be collected by the 
“ hom e”  State initially on be-
h alf o f the other States.

(3) 1,000 to 2,000 goods vehicles 
(public carriers) are covered 
under each of these agree-
m ents. Each of the signatory  
States shall issue com posite 
perm its not exceeding 200. 
T hese perm its w ill b e valid  
for N ational and S late  H igh-
w ays specified in the A gree-
m ents.

(.4) T h e agrem ents are operative 
for periods ranging from  two 
to five years.

(5) A n  operator wou*a have the 
option to choose a m inim um  
of th ree /fo u r States besides 
the “ hom e” State, for opera-
tion of his vehicles. (T his ap-
plies only to the W e st Zone  
and N orth Zone A greem ents).

S m all F arm ers D evelop m en t A gen cy
In M aw ryngkneng M egh alaya

1733. S H R I B . K . D A S C H O W - 
D ttU R Y : W ill th e M in ister o f  A G -
R IC U L T U R E  be pleased to  sta te :

(a ) w h ether a pilot Sm all Farm ers
D evelopm en t A g en cy  sch em e w as ou t  
in  Operation th e M aw iy i igkne n g
D evelopm en t B lock , K h asi H ills  (life - 
gh atayh );

(b ) w h ether strong representation* 
h ave been m ade to  h im  b y  local fa r -
m er* o f  tMfe WOid t allegin g largo steale
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corruption in tbe matter of  the dis-
bursement of loans and grants to the 
larmecs; and

(c)  whether an enquiry into these 
•allegations has been instituted?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
JB. P. MAURY A):  (a)  A  Marginal
Farmers and Agricultural  Labourers 
Project has  been  sanctioned  under 
Central Sector Scheme during the IV 
Five Year Plan in the  districts  of 
K. <St J. Hills (Meghalaya) for  the 
ben fit of Marginal  Farmers  having 
foldings upto 5 acres and Agril. La-
bourers having a homestead and deriv-
ing more than 50 per cent of wages 
•from agriculture. The scheme covers 
three blocks viz., Mawryngkneng, Bhoi 
and Jowai.

(b)  and (c).  Information is  being 
collected from the State Government 
and will be placed on the table of the 
Sabha.

Correct figures of Promotion of 
Vanaspati by Manufacturers

1734.  SHRI  B IREN DR A  SINGH 
RAO-  Will the Minister of AGRI-
CULTURE be pleased to state:

(a) the check Government exercise 
on the manufacturers of Vanaspati to 
-ensure their correct figures of  the 
quantity manufactured as declared (by 
the manufacturers; and

(b) whether any cases have  been 
detected during the last one year, in 
which manufactures under stated the 
quantity manufactured  and supplied 
the concealed quantity  in  the black 
market through their agents?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  AGRICULTURE
(SHRI A. P. MAUBYA):  Vanaspati
*£a«$toriete in the country afe required 
-*0 *iiba£tt daily, kNMjr and mOfitlflSr 

lb Government shoitffn* pro- 
dteapirtclw ana  flftoeks of 

ân»>batl a ad  Mntafen r®*l«ter»
Mowing  ese particular* an gay-4oHl*y

basis; the latter are checked periodi-
cally by Government inspectors  and 
the stocks shown  therein physically 
verified.

(b> No such case has come to notice.

Installed capacity and Production «f 
Vanaspati Manufacturing Units

1785. SHRI  B1HEMDRA  SINGH 
RAO:  Will the Minister of  AGRI-
CULTURE be pleased to state  the 
installed capacity and the production 
of 20 major Vanaspati manufacturing 
Units in the country during the past 
one year, Unit-wise?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  AGRICULTURE 
(SHRI B. P. MAURYA): A statement
is laid on the Table of the House. 
[Placed  in  Library.  See No. 6307/ 
74],

Students Federation Demand for Edu-
cational Facilities at Secondary post 
Secondary, OoUege ancK University

Stages

1736.  SHRI MADHURYYA  HAL-
ID AR:  Will the Minister of EDUCA-
TION, SOCIAL WEFARE AND CUL-
TURE be pleased to state:

(a) whether Student’s  Federation 
of India at its 2nd Conference at Cal-
cutta has demanded immediate  in-
crease in educational facility at  se-
condary stage, at two years post-sec-
ondary stage and college and univer- 
City. levels; and

(b) if so, the reaction of Govern-
ment?

THE MINISTER OF  EDUCATION. 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN):  (a) and
<b). Government has not received a 
copy of the demands made in the Cons- 
feti&nee.




